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Raneshwar Dayal & Ors. Appel | ants
VERSUS

State of MP. & Anr. Respondent s
(Wth appln. for exenption from appoi nt ment of
official translator and with office report)

Date : 17/01/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Petitioner (s) T N Singh, Sr. Adv.
L S Chauhan, Adv.
Vijay Pratap Singh, Adv.

Sommat h Mukherjee, Adv.

Rachna Srivastava, Adv.
S K Agni hotri, Adv.

For Respondent (s)

=& S55F

UPON hearing counsel the Court nade the foll ow ng

ORDER
................ L..............T.......T.......T.......T.......T J
SP2
Dr. T N Singh, |earned Senior counsel resuned
argunents at 11.30 P.M and concl uded at 12.30 P. M
Hearing concl uded. Judgnent reserved.
. SP1
(Prem Prakash) (Kanchan Jai n)
Court Master AR- cum PS
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